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(c) whether with the help of pro­
duction of public sector now spread 
over wide spheres of economy, indus­
trialists (private sector) spread their 
empires, earning huge profits; and

(d) if so, action taken/proposed to 
stop the loot of public sector by pri­
vate sector?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERMA) : (a)
No. Sir, so far as the Industries are 
concerned.

(b) Does not arise.

(c) and (d). The policy followed 
by Government is directed towards 
achieving a balanced industrial 
growth through a mixed economy. If 
there are any specific instances of in­
dustrialists in the private sector loot­
ing the public sector,they may be 
brought to the notice of Government 
so that they could be investigated 
and remedial action taken.

Revision of Coal Prices

554. SHRI VASANT SATHE : Will 
the Minister of ENERGY be pleased
to state:

(a) whether there is a proposal 
mder consideration of Government 
for effecting revision of coal prices:

(b) if sof facts thereof; and
<c) decision taken in the matter?

THE MINISTER OF ENERGY (SHRI 
p RAMACHANDRAN) : (a) Yes,
Sir.

(b) and (c ) . An Inter-Ministerial 
Committee was constituted on 8th 
anuary, 1975 to examine; the q jes - 
0n of coal prices. Pending com­

pletion of detailed studies, the Com- 
JJittee submitted an interim report 

March, 1975 recommending the 
Jew price structure for 1975-78. With 

modification to the recommen- 
^°n contained in the interim re- 

the Committee, the pit-head

prices of coal/coke were revised w.e.f. 
1-7-75 which are still in force.

The Committee has since submitted 
its final report on the revision of coal 
prices for 1977-78 and 1978-79, which 
is under consideration of the Gov­
ernment.
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Reconstitution of Film Censor Board

557. DR. L AXM IN AR AY AN PAN- 
DEYA : Will the Minister of INFOR­
MATION AND BROADCASTING be 
pleased to state:

(a) whether Government are con­
sidering the reconstitution of the 
Film Censor Board;

(b) whether there are complaints 
of irregularities and favouritism 
against the existing Board; and

(c) the basis or criteria adopted in
the constitution of the Film Cesisor 
Board? >•




